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IN THE CENTRAL ADMINISTRATIVE TRIAUNAL 
AHMEDABAD BENCH 

O.A. No. 280/93 
T.A. No. 

DATE OF DECISION 	3-10-1994 

Mr, J.A.RavalandOthers 

Mr. K.S. Jhaveri 

Versus 

Union of India and Others 

Mr. N.3. 3hevde. 

Petitioner 

Advocate for the Petitioner(s) 

Respondent 

Advocate for the Respondent(s) 

CORAM: 

The Hon'ble Mr. 	K. Rarnamccrthy 	 (A) 

The Hon'ble Mr. 	Dr. R.K. Saxena 	 Membe (J) 

Whether Reporters of local papers may be allowed to see the Judgement ? 

To be referred to the Reporter or not ? 

Whether their Lordships wish to see the fair copy of the Sudgernent? 	/ 

Whether it needs to be circulated to other Benches of the Tribunal? 	
/ 
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Jagannath A. Reval 
10, Surnar Sajni Society 
Purvi Nagar, Godhasar, 
Near Janpath 3ociety, 
Nan naga r 

Shri N. Parikh 
Office of the Divisional 

i ls:ay Manager, 
Prat apnaga r, Ba roda. 

Shri Ehagat Singh Chaudhary  
ice of the Area plUay 

Manager, Station, Ahrned.abac. 

Shri Ashck Kumar Sharrr 
Office of the Railway Manager, 
Station Rod, Ahmeab ad. 

hri Anil Kumar Saini 
Office of the Area Rail'ay, 
Manager, Railway Station. 
Ahmedabad. 

Shri Mukesh K. Trivedi 

Office of the Divisional 
Railway Manager, Pratpnagar, 
Vadodar. 

Shri Noharnr a Fas 
offl:e of the Divisional 
Railway Manager, Pratapnagar, 
Vadodara. 

SI.i Navin R. Goni 
Divisional Railway Nnager'S 
Office Prtanagar, Vadodara. 

Advocate 	Mr. K.S.1J1averi 

Versus 

1. Union of India 
service to be made 

through General Manager, 
Western Railway, Chuchgate, 
Bomabay. 

10,  

. .3. 
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2. Divisional Railuay rfanager, 
Establishment 
Division Office, 
Pratapnagar, Vadodara. 

3, Divisional Operating Manager, 
Ahrned abad Ra I iway, Control 0 ff:Lc e 
Railway Station, Ahmedabad. 

4 Senior Divisional Operating Manager, 
Office of the Senior Divisional Operating 
Manager, Pratapnagar, Vadodara,. 	 Respondents, 

Advocate 	Mr. N.S. Shevde, 

ORAL J U D G M E N T 

	

In 	 Date; 3-10-1994 

O.A. 280 of :1993 

Per Hon'ble Mr. K. Rmamoorthy 	 Merpber (A) 

Neithor the applicant nor his aavocate is 

present. Mr. Shevde Is present for the respndents. Dismissed 

for default. 

I 
(Dr. R.K. Saxena) 
	

(K. Ramamoorthy) 
Merrber (J) 
	

Merrer (A) 

AO 

*AS 
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Shri Jagarinath Ambalal Ravel, 
10, Suman Sajni Society, 
(Purvi Nagar), Godhasar -380 050 
Near Janpath Society,Maninagar. 
AHMEDABAD. 

Shri Rajr%ikant M.Parekh, 
Office of the Divisional Railway Manager, 
Pratapnagar, Baroda. 

Shri Shagar Singh Chaudhary, 
Office of the Area Ralwa7 Manager, 
Railway Stat&øn, 
Ahmedabad - 390 002. 

Shri Ashok Kurnar Sharrna, 
Office of the Area Railway Manager, 
Railway Station, 
Ahmedabad — 380 002. 

Shri Anil Kumar Saini, 
3ff ice of the Area Railway Manager, 
Railway S,tatjon, 
Ahmedabad - 380 002. 

Shri Mukeh K.Trivedi, 
Office f the Divisional Railway Manager, 
Pratapnagar, (VAD.)DAA). 

Shri. Mhamad Faruk Shaich, 
Office of the Djvjsjjnal Railwaj Manger, 
Pratapnagar, Vadodara. 

Shri Navin D.Sonj, 
Divisional Railway Manager' Office, 
Pratapna gar, 
Vadodara. 

9 Shri Baboo1j.Sharma 
Diviinai Railway Manager, 
Pratapnagar, Vadodar. 

1 O.Shrj  M.T.Sashjdharnrn Na,ar, 
Office of the D1viinl Railway Manager, 
Pratapnagar, Vadoc9ara. 	 .. .Applican 

(Advocate : Mr. K.. Jhaveri) 

Versus 

1. Union of India, 
service to he made thrugh 
Geral Manager, 
Ie5t3rn Railway, 
Churchgat e, 
3omba1 - 400 020. 



Djvjsi,nal Railway Manager 
(Establishment), 
Division Office, 
Pratapnagar, 
Vadodara - 390 005. 

Divisional Operating Manager, 
Ahmedabad Railway Contl Office, 
Railway Station, 
Ahrnedabad - 330 002. 

Senior Divisional Operat.Lng Manager, 
Office of the Senior Divisional 
pernting Manager,Pratapnagar, 

(Vadidera) - 390 003. 

(AdvyaLe : Mr.M.S.Shevde) 

.Responderxt S. 

0.A.T3. 280  OF  1993 
wJ.. '-. 

M.MO. 505 OF  1994. 

Date:Q).01994.   

P e r : 	H&ble Dr.r.K.Saxena 	: Member (J) 

11, 

 

A. /5 05J94. 

Heard learned advocates. 14.A./505/94, is 

allowed. Documents may be tan on record as Annexure-

R/l to R/3. M.A.  stands disposed of. 

JA/239L93: 

This case was fid for final hearing 

on 3.10.1994. But becuause none had appeared on behalf 

of the applicants, the case was dismissed for default. 

Thereafter the learned counsel for the applicant 

appeared and. requested the matter to be herd on 

merits. The order of dismissal for default was 

therefore, re-calied and 	 the case was 
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fixed for atqurnents today4.10.1994). 

fluting the arguments,the learned counsel 

for the respondents pointed out that the relief which 

was sought by the appiicantswas given to seven of them 

and thus the applicants no.6, 9, and 10, tey remainto 

get the relief. The learned counsel for the applicants 

argues that the left-over applicants i.e., applicants 

no.6, 9, and 10, be als: ivenie same henefitAin  the 

same manner in which the other applicants have been 

given. The learned counsel for the respondents is not 

familiar ahut the latest position an it was therefore, 

pointed out on behalf 	the applicants that they can 

move a representation aaOlr afsh aIng with  this 

petition, which mn7,1 also be tr€ated as representation 

within three weeks which shall be disposed 	by the 

respondents within another eight weeks. The result of 

the representation shall be intimated to the applicants 

who shall be at liberty to approach this Tribunal if 

any grievance is still remains. The application stands 

disposed of accordingly. N order as to CDst 

(Dr.R. i(.Saxena) 	 (K.Ramamoorthy) 
Member (J) 	 Member (A) 

alt. 	 a 



- UTRAL 
AHMEDABAP -ENCH 

Application 0. ______ 

Transfer ApPlication No.____ 	
of 

CERTIFICATE 

Certified that no further action s rejred to be tan and 
the case is fit for consignment 	the Record Room (ecided). 

Dated : jVi 

Countersign ; 

Signature of/the Dealing 
AS S itant 

Section Officer 
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